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ORDER 
 

PER SOUNDARARAJAN K., JUDICIAL MEMBER 
  

 This is an appeal filed by the assessee challenging the order of the 

NFAC, Delhi dated 29/03/2024 in respect of the A.Y. 2016-17.   
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2. When the appeal came up for hearing the assessee filed a letter dated 

13/01/2025 which reads as under: 

 

 

3. The assessee by way of their letter dated 13/01/2025 had requested 

for the withdrawal of the appeal pending before this Tribunal on the ground 
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that the assessee had opted for the Direct Tax Vivad Se Vishwas Scheme, 

2024 and also furnished the form -2 received from the department and 

further informed that the amount of Rs. 37,500/- as directed by the 

department has already been paid on 31/12/2024 and therefore requested 

the Tribunal to permit the assessee to withdraw the said appeal.   

 

4. The Ld.AR submitted that the appeal of the assessee may be 

dismissed as withdrawn, in view of the above letter.   

 

5. We heard Ld D.R, who did not object to the prayer of the assessee.  

We have perused the said letter and recorded the request made by the 

assessee and dismiss the appeal as withdrawn.   

 

6. In the result, the appeal of the assessee is dismissed as withdrawn. 

 

Order pronounced in the open court on  24th February, 2025. 

  
  
 Sd/-          Sd/- 
(INTURI RAMA RAO)            (SOUNDARARAJAN K.)                                                                                                           
Accountant Member                       Judicial Member  
 
 
Bangalore,  
Dated, the 24th February, 2025. 
/MS / 
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